verrelated portlon of this order is as mentioned belc)W'

... In view of the above grievance of the applicant, it appcars }n ,
seertain the factual position in the matter through a Joint Committee of the S
State PCB and District Magistrate, Deoria, Uttar Pradesh. The State PCB will b
~nodal agency for coordination and compliance. The Joint Committee may
within four weeks and undertake site visit and look into the grievance of
applicant. Factual and action taken report may be furnished within three months
-mail at Jud1c1al -ngt@gov.in preferably in the form of searchable PDF/OCF Sup_‘

PDF and not in the form of Image PDF ..
Accordingly and action taken 1ep01t in compliance of order passed on dates
18.02.2022 by Honorable N.G.T. in Appeal No. 06/2022 has been prepared.

Action taken report
In Compliance of said order, U.P. Pollution Control Board (UPPCB) constltute

committee comprising of Member Secretary, SEIAA, District Magistrate Deoria an

Regional Officer, Regional Office, U.P. Pollution Control Board, Gorakhpur

letter no. H 72699/C-6/SA-658/2022, dated. 11.03.2022. Copy of the said lette

~ annexed as annexure- 01,

- Member Secretary, SEIAA, U.P. Nominated Sri Umesh Chandra Sharma, Mem!

SEAC-1 as member of Joint Committee vide order no. 1085/Pra/A.No. 06 of 202,

~ dated 21.03.2022. Copy of the said order is annexed as annexure-02 '

In compliance of order, Joint Committee visited the site of proposed C

at Arazi No. 1006 falling in village- Paharpur, Post- Gotha Raso&lpur
strict- Deoria, U.P. on dated 04.04.2022. Nominated Joint Co
1/ UP Sri Umesh Chandra Sharma, was not present during sit




e distance from the notified residential arca may be re
by SPCB/PCC without referring the matter to SPCB by pres
ol measures such as :- ‘ :
ption of best available technologies (BAT) by the proponent of CBWTF
eseribing stringent standards for operation of the CBWTF by the SPCB/I
doption of zero liquid discharge by the CBWTF y ok
n case of any complaints from the public, then CBWTF should prove that
is not causing any adverse impact on environment and habitation in the v
SPCB/PCC is not in a position to resolve the issue relating to buffer zon
selecting the site for CBWTFs, in such a case, SPCBs/PCCs may refer the
LPCB.

A conditional CTE to in question proposed CBWTF has been issued by ;
taking into consideration the provisions described in point no. 6 (b) of R
~ Guidelines for Common Biomedical Waste Treatment & Disposal Facility da

121.12.2016 of CPCB. In point no. 33 of CTE Dated 05.01.2022 issued by UPP B to
proposed CBWTF it has been clearly mentioned that concealing factual da
submission of false/fabricated data and failure to comply with any of the conc
mentioned in CTE may result in withdrawal of this CTE and attract action und
~ provisions of Law. :
Precautionary special conditions has been imposed in the Environmental
~ issued by SEIAA. UP and Consent to Establish issued by UPPCB with respec
buffer zone as mentioned in the Revised Guidelines for Common Bio-]
reatment and Disposal Facility Dated. 21.12.2016 of CPCHe
o CBWTF was operational in the District- Gorakhpur, Deoriz
arajganj, hence in the light of Bio-Medical Waste Manager
1 aforesaid districts, subjected CBWTF was allowed to e:
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